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Proposal to layina our Modern Sani-
tary System in Cantonment Board,
Kanpur

4315. SHRI A. U. AZMI : Will the
Minister of DEFENCE be pleased to
state :

(a) whether the Kanpur Cantonment
Board, Kanpur, had earlier submitted
its proposal for laying out mccern szni-
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tary system and to provide its services to
the residents of Cantonment tkercby
toimprove the lots of Harijans and/or to
discard their services for cleaning private
privics of the residents ;

(b) if so, whether sanction was not
accorded nor has anything been dene at
present ;

(c) the reasons therefor ; and

(d) action being taken up to provide
such minimum amesnitie:s to the residents
of Shantinagar and Faithfulganj arcas
from whom rates and taxes are realised
by the Canpore Cantonment Board ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
gmvam V. PATIL) (a) to (c). No,
.

(d) A major portion of Shanti Nagar
and Faithful Ganj areas is covered by
sewer lines which have been laid before
independence. Due to increased popula-
tion, these sewers cannot take additional
load if extended to remaining parts of Sha-
nti Nagar, Faithful Ganj and Mirpur.
Further due to acute shortage of water,
it is technically not feasible to extend
sewerage to the remaining parts of the
Cantonment. The Board hasunder con-
sideration a scheme for improving water
supply by tapping underground sorurces.
On the implementation of water supply
scheme, the extention of underground
sewerage to the remaining areas of Shanti
Nagar and Faithful Ganj and other parts
of the Cantonment will be exami.ed by
the Cantonmert Board.

Locations of Public undertakings
and industries in Bihar

4316. SHRI K. M. MADHUKAR :
Will the Minister of INDUSTRY be
pleased to state :

(a) the names and locztions of various
industrial undertakings under his ad-
ministrative  Jurisdictien, compositions
of Beard of Directors, amount of profits
or loss earned during the last three years
of their activities ;

(b) whether it is a fact that number
of Public Sector industries under bhis
Ministry are facing crisis due to increased
number of interference in the matter of
employment etc.; and

(c) the total number of industries set
up dwing the last two years in the State
of Bihar, their location, employment of
workers envisaged and the number of
proposal being considered for setting up
further projects in public sector in Bihar ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA) (a) A
statement is attached.

(b) No, Sir.

(c) No Central Public Sector Under-
taking has been set up in Bihar during the
last two years under the jurisdicticn of
the Minittry of Industry, Theie it ro
proposal under consideraticn of  this

. Ministry for settirg up ery froject in puk-

lic sector in Bihar.

Statement

The names of the Public Scctor Under-
takings under the Ministry of Industry
are available in the Arnual Report of
the Ministry arnd the information with
regard to their locatiors, Board of Dircc-
tors and Profits/Losscs is avalable in the
Annual Reports of the respective public
sector undertakings which are laid on the
Table of the House and are also available
in the Parliament Library.

So far as Public Sector Urdertakirgs
located in Bihar under the administrative
control of the Ministry of Industry zre
concerned, the information is as follows:~—

There are only two Public Scctor Urder-
takings located in Bihar viz. M/s. Bharat
Wagon & Engg. Co. Ltd., Muzafiarpur
and Mokameh and Heavy Engincering
Corporation Ranchi, BWEL are having
two factories, one in Muzafifarpur and
one in Mokameh,

The composition of existirg Board of.
Directors in BWEL and HEC are given
below:—-]

Bharat Wagon and Engineering Co. Ltd,

1. Shri A. K. Johri, Chairman-cum-
Managing  Director.

2, Shri P. V., Rao, Director, Department
of Heavy Industry,.

3. Shri S.N. Agrawal, Director, Depart-
ment of Heavy Industry,

Heagy Engineering Corporation

1. Shri 8.R. Gain, Chairman & Man:¢g-
ing Director.

2. Shri S, N. Bajpai, Director, Foundery-
Forge Plant.





